FORMAT FOR CHANGE IN HOLDING OF PROMOTER/ PROMOTER GROUP OF THE TARGET COMPANY
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* Date - All transactions to be stated in chronology i.e. from April to March in every financial year

** Mode of acquisition - (Memorandum /IPO/ Market Purchase or sale/ Preferential allotment / Right issue /Bonus shares/ Inter-se transfer / Off-market etc.

*** Disclosure trigger - collectively i.e. taking holding of entire promoter group

**%* Open offer trigger - individually i.e. on basis of change in holding of each acquiring promoter entity, and/or collectively i.e. on basis of change in holding of entire promoter group

Illustration to fill in the aforesaid table:

A Target Company (TC) has an equity capital of 1,00,000 shares. Promoter holding in TC is 60,000 shares (60% of share capital) as on April 1, 20XX. Balance is held by public shareholders.

Promoter group contains of 3 entities (A — holding 20,000 shares, B — holding 15,000 shares and C — holding 25,000 shares). The following transactions take place in the financial year by

the aforesaid promoter group entities.

e On April 18, 20XX, entity A acquired 2,000 shares — only details of transaction by A need to be provided (refer table)

e On May 1, 20XX, entity A acquired 3,000 shares and B acquired 2,000 shares - only details of transactions by A & B need to be provided (refer table)

e OnJune 30, 20XX, entity C acquired 3,000 shares from A (Inter-se transfer) - only details of transactions by A & C need to be provided (refer table)
e On October 15, 20XX, entity C sold 4,000 shares — only details of transaction by C need to be provided (refer table)

e On December 08, 20XX, TC makes a preferential issue of 5,000 shares (1,500 shares issued to A and 3,500 shares issued to B) — only details of transaction by A & B need to be provided
(refer table)
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* Date - All transactions to be stated in chronology i.e. from April to March in every financial year
** Mode of acquisition - (Memorandum /IPO/ Market Purchase or sale/ Preferential allotment / Right issue /Bonus shares/ Inter-se transfer / Off-market etc.
*** Disclosure trigger - collectively i.e. taking holding of entire promoter group
**** Open offer trigger - individually i.e. on basis of change in holding of each acquiring promoter entity, and/or collectively i.e. on basis of change in holding of entire promoter group

Illustration to fill in the aforesaid table:

In next financial year - On Jun 04, 20YY, entity C acquired 5,000 shares — only details of transaction by C need to be provided (refer second table) and so on.




